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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYOERABAOD BENCH
' AT HYDERABAD

®

QRIGINAL _APPLICATION No, A2 6\%6

DATE_OF OROER___:___16-3:96,

Betusen =

1. V.Adinarayana Reddy
2. Bade Surash Babji
3. V.0urga Prasad
4, N,Subhasgilas
5. M.Radha Krishna Rao
6. K.Vi jaya Kumar
ses Applicants
And

1. Sr.Divisiénal Personnel Officer,
SC Railueya, Vijaysusda Division,
Vijayawada, Krishna District.

2. Divisioﬁal Rai lway Manager,
SC Railway, Vijayawada Division,
Vi jayawada, Krishna District,

3, General Manager, SC Railuay,
Rail Nilayam, Secundarabad,

+se Raspandents

Counasl for the Applicants Shri B,Narasimha Sarma

[ 2]

Coungsel for the Raspondents Shri P.Sive Reddy, CGSQ

CORAM 3

THE HON'BLE SHRI R.RANGARAJAN 4 MEMBER (R)

L XX J 2.
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(0ral Orders perHon'ble Shri R.Rangarajan, Member (A) )

cants -

—p—

There are six applicanta in this 0.A., Xhay ‘Appl
1 and 2 came to Vijayawada Division on request tranafer| from
Hubli Division., Applicants 3 and 4 cems to Vi jayawade Divisioa
from Guntakal Diuiaion whareas applicants 5 and 6 came [to
Vi jayawada Divisien from Hyderabad Division, Their daJaa of

joining in Bezawada Division and their pay fixation in|the grade

of R.330-560/1200~2040 when thay joined in the grede of Rs.1200=

2040 in that division is shoun in Annexure=-I statament, The

pay they uers drauing in the grade of K.330-560 and Rs.(i200~
2040 ere alse shoun in that statemant, It is further stated
thst applicants 4 and 6 who vare joined in Vijayauada Division

as ASMa in tha scale of Rs,1200-2040 on request transfir. later

switched over to ths cadre of senior clerk and Goods Quard
respectively, Applicent No,5 is yet to be promoted tg the grads

of B,1400-2300 in Vi jayawada Division,

2. The applicants submitted representations at Ananuraa-
XI1I, XIIl, XIV, XV, XVI and XVII for protecting their pay
which they were drawing in the erstuhile division uwhile joining
in Vijayawada Division in‘tha grade of Rs,1200-2040. (It ;s
further awaxad averred that these repressntations ar% yet to be

raplied,

3e In the above circumstances this d.a. is filmd aying
fgr a direction to the Respondent No.2 to. Pix thair pay

in accordance with Rule1313 of IREClVol.!I on the sipila

‘§F> to the direction given in DA 1252/94 on the file of this Bench,
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4, In a gimilar OA No,713/96, it was directed by this

- 3 L _J

Teibunal by the judgement dt,7-8-96 to dispose of the %aading
representations in the case of the applicants tharein.| As

the applicants in this D.A; have also submittsd their feixesan~
tations end as their raepraesantations are a;illpanding. (]
diﬁect;an to dispose of the r-prasaﬁtatioﬁg of the applicants

in sccordance with the Law will meet the ends of justife.

-
]

Se In the result, ths fellowing direction is given

"Respondent No.2 sheuld dispose of the répresen-
tations of the-applicanfa enclossd as Anhexuras
XI1, XIII, XIV, XV, XVI and XVII te the OA in
accordance with the Law taking due note of

Ruls 1313 of IREC Vol.IIl and else taking due
note of the directions given im DA 1252/94

an the file of this Bench,"”

6o Timae for compliancé_ia thres months frem the da%o of

receipt of a copy of this order, Incase the applicants gets
a ﬁi favoursble decision Prom the Respondent No,2, thHey are
entitled for the arrears only with effact Prom 22-7-95 (This

~

OA waa filad on 22«7=96),

Te 0.A. is ordered accordingly at the admission stage

itself. No order as to costs, (7\(\\_59“_,.ﬂ—-*”'Siiiiﬂ_

(R .RANGARAJAN)
Member (A)

Dated: 16th August, 1996,
Dictated in Open Court,
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0.A ,N0.996/96

Copy to:

1
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5.

6.

Senior Divisional Personnel Officer,
Sguth Central Railuay,

ijayawada Division, .

i jayawada, Krishna “istrict.

- Divisional Ra%%way Managar,

Sputh Central “ailway,
1ijayswada Division, "
yijayawada, Krishna District.

General Manager,

Sguth Centrsl "ailuway,
Railnilayam, .

Secunderabad, o

One copy to HQ;B.Narasimha Rao, Advocate,
CAT,Hyderabad.,

One cony to Mp.P.5iva Reddy, CGSC,
ChT,Hydarabad.

One copy to Library,CAT,Hyderabad.

Ong duplicats COpY .
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THE CENTRAL ADMINISTR-TIVZ TRIBUNAL
HYDZR4 840 BENCH HYDIRABAD

THE HUR'BLE SHRI R.R=NGA 34 JAN: MR) .

DATED: : /é(/?ﬁ%
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